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ther1t •. ; ::ts. 6 crores or more. But, 
I would only point out that to make 
a double-way road in mountainous 
areas would be almost fabulously ex-
pensive for us to undertake for the 
present. 
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Shri Ram Krishan Gupta: May I 
know the length of the portion of the 
road which has still to be constructed? 

Shri Raj Bahadur: There is only 18 
miles of bridle track which has yet to 
be converted into a full-ftedged road 
That is between Joshi Mutt and 
Badrinath. But it is not proposed to 
take up the whole of it. So we have 
only got a proposal about it and 
that also has not yet been approved 
or accepted as such. 
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Leaislatloa lor Hotel Industry 

-+-
(Shri pa.aprw: 

• J Shri Ram Krlshan Gupta: 
llU·l Shri Ajlt Bln&'h Sarhadl: 

L Shri D. C. Sharma: 

Will the Minister of Trauport aD4 
CommUDicatloDs be pleased to refer to 
the reply given to Unstarred Question 
No. 655 on the 30th November, 1959 
and state the progress so far made in 
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preparing a comprehensive legislation 
covering all aspects of Hotel industry? 

The Minister of State In the Minis-
try of Trausport and Communications 
(Shri Raj Bahadur): Details in res-
pect of the proposed legislation are 
still being finalised in consultation with 
the various Ministries of the Central 
Government and the State Govern-
ments. In addition, the representa-
tives of the travel trade have to be 
consulted. Since this would be a 
comprehensive legisl,ation covering all 
aspects of the hotel industry, its en-
actment is Hkely to take time, How-
ever, all possible efforts are being 
made to finalise it expeditiously. 

Shri Pangarkar: May I know whe-
ther legislation contemplated will be 
applicable to all hotels irrespective of 
their size and income? 

Shri Raj Bahadur: It is essentially 
going to be a Central piece of legisla-
tion and as such should broadly ap-
ply to the hotel industry as a whole. 

Shri Ram Krishan Gupta: May I 
know whether any representation has 
been received from the State Govern-
ments in this regard? 

Shri Raj Bahadur: In the first place 
a question was raised whetqer it 
would be constitutional for us to 
undertake this piece of legislation at 
the Centre. A constitutional doubt 
was raised, that now has been cleared 
by the Law Minister himself. After 
that the necessary draft and docu-
ments are being prepared and consul-
tations have been held with the 
Ministry of W.H.S., the Ministry of 
Home Affairs and we are yet to have 
the advice of the Labour Ministry in 
this behalf. After that we will go to 
the State Governments. Apart from 
that, we have already sent them a 
communication, giving them a broad 
idea of the lines on which wc pro-
pose to undertake legislation .. 

Shri AJlt Sinrh Sarhadl: Has pub-
lic opinion been consulted on the 
.ubject? 

Sbrl Raj Bahadur: I have already 
indicated that we shall consult the 
hotel industry or the travel trade in-
dustry as such because they are the 
people vitally concerned with this 
particular industry. When the legis-
lative measure is brought forward, I 
hope this House will have amile op-
portunity to refiect the views of the 
people. 

Shrl D. C. sh&ima: May I know 
whether there is any Central organi-
sation covering these travel agencies? 
Is the Minister consulting that orga-
nisation or the various travel agencies 
that are in India? 

Shri Raj Bahadllr: The travel 
agents have organised thmselves 
under the aegis of what is known as 
the All India Travel Agents Associa-
tion which holds its meetings annu-
ally and those meetings are gammg 
in momentum and importance from 
year to year. 

Sbri Tyagi: What are the main 
:l!eatures of the proposed legislation 
and cannot the objective be realised 
by means of giving patronage to hotels 
which come up to certain specifica-
tions? 

Shri Raj Bahadur: It is with a view 
to organise the hotel industry pro-
perly, because we would like the 
foreign tourists who come here to 
have a clear idea of hotel facilities in 
this country so that according to their 
pockets, they may pick and' choose 
the various classes of hotels and take 
advantage of them. For that we 
want to have a speCific measure which 
can regulate the hotel industry. 

The main features would be the 
provision for registration, the privi-
leges granted to registered hotels, the 
obligations of a registered tourist 
hotel, cancellation or suspension of 
the licence and so on. These ,are the 
normal features and I think they willl 
broadly meet the requirementS' of the 
trade as well as the requirements of 
the tourists who visit our country. 

Shrl D. C. Sharma: While prepar-
ing the legislation, may I know whe-
ther any note has been taken of the 
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experience of the other countries such 
as France and Switzerland and others 
which specialise in this hotel industry? 
What method has been employed to 
gather that information? 

The MInister of Trausport and 
Communicatloll8 (Dr. P. Subbrayan): 
I am very obliged to the hon. Mem-
ber for the information he has given. 
Naturally, when such legislation is 
undertaken, we will consider aU as-
pects of the question. 

Bridge over Ganga near Ghazipur 

+ 
.1618. {Shri Ram Krishan Gupta: 

Shri Kalika Singh: 

Will the Minister of RaUwafs be 
pleased to refer to the reply given to 
Starred Question No. 557 on the 3rd 
December, 1959 and state: 

(a) the progress since made in fix-
ing the site for a bridge on the river 
Ganga near Ghazipur; 

(b) whether the Chairman of the 
Railway Board had visited the site 
with a view to assess the necessity of 
the aforesaid bridge and to collect 
other information; and 

(c) if so, the nature of the decision 
taken? 

The Deputy Minister 01 Railways 
(Shri S. V. Ramaswamy): (a) The 
feasibility and economics 01 provid-
ing a bridge crossing over the Ganga 
River near Ghazipur is still under 
study. 

(b) No, Sir. 
(c) Does not arise. 

Shrl Ram Krishan Gupta: Mel.)" I 
know whether any model test has 
been undertaken so far and if sO with 
what result? 

Shrl S. V. Ramaswamy: Yes, Sir. 
Some quick reconnaissance survey was 
made. 

Pandlt D. N. Tiwari: May I know 
whether Patna has been considered as 
one of the probable places tor con-

structing a bridge over Ganges, as the 
capital of Bihar lacks this very much? 

Shri S. V. Ramaswamy: Only three 
schemes are being considered: one· is 
at Ghazi.pur, the other is at Buxar 
and the third scheme is to have aerial 
tran!tport between Tarighat and 
Ghazipur. The question of Patna 
does not arise. 

Dr. Ram Subhag Singh: In reply to 
part (b) of the question, the hon. 
Deputy Minister said, 'No.' May I 
know whether in response to the 
request made by the citizens ot 
Ghazipur any special officer of the 
Railway Board or of the Railway of 
that area visited that place and made 
an on-the-spot enquiry and gave an 
assurance there that the survey work 
will be undertaken by them for con-
structing this bridge? 

The MlnJster of BalIways (Shri 
Jagjivan Ram): Well, I visited Ghazi-
pur and there was a very persistent 
demand for the construction of the 
bridge there. Then, I asked -the Rail-
way Board to have some preliminary 
survey and investigations made. 
Pursuant to that officers of the North 
Eastern Railway visited the place. I 
cannot say whether they had given 
any assurance. Nobody was compe-
tent to giVe any assurance to the 
people there. 

Pandit D. N. Tiwari: May I know 
whether representations were received 
by the Government for constructing a 
bridge at Patna? 

Shri Jagjlvan Ram: As the hon. 
Member is aware, when the question 
of construction of a bridge on the 
Ganga was being considered, Patna 
was also considered and it was at that 
time decided that Mokameh was pre-
ferable to Patna and that is why the 
bridge at Mokameh was constructed. 
The Bihar Government has been 
requesting for the construction of a 
bridge at Patna and on some 
occasions, I have formally and intor-
mally advised the PWD Minister there 
that they should also exert a little and 
have their own ,road bridge at Patna. 




